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P. & T* and  Anchal Departmeiit

*ioi6.  Shrl Mathew :  Will  the
Minister of Home Affairs be pleased to 
«tate;

(a)  whether  there  is any disparity 
in  the rv‘tiring  age prescribed  for  the 
prc-1938 entrants to the Posts and Tele­
graphs  Department  in  British India 
and  for the  pre-1938  entrants  to the 
Anchal  Department  in  any  of  the 
Indian  Sutes  which  has  been  taken 
over by the  Union  Government;  and

(b) if so, what  are the reasons  for 
this  discrimination against  the latter ?

The  Minister  in the Ministry of 
Home  Affairs  (Shri Datar ) :  (a)
and (b). A statement is placed on the Table 
of  the  House. Appendix  VI,
annexure  No. 26],

Shri Mathew : May I know whether 
there was  an  agreement  entered  into 
between  the  Travoncore-Cochin  State 
Government  and the Union Govern­
ment  whereby  the employees in the 
Anchal  Department  would  be given 
terms not  less advantageous  than what 
they  had  in  the  Travancore-Cochin 
State ?

Shri Datar i I am not aware of any 
-such  agreement having taken place,  but
1 am aware that  at an inter-departmental 
meeting  held on the 20th August 1950* 
the  arrangement which  is now in force 
Avas  come  to.

Shri  Mathew : Has the Minister 
taken into account these two facts,  that 
according to the Travancore-Cochin  Gov­
ernment  service  regulations,  these 
people  would  have got  full  pension, 
that is,  50 per cent, of their salary, after 
25 years*  service,  whereas  according 
to the rules of service of the Union Govern­
ment they have to serve for 30 years and 
even  then  they would  get only three- 
eights of their salary as pension ?

Shri  Datar : We  have  received 
some representations on the lines sugges­
ted  by  the hon.  Member.  Govern­
ment  had  already taken the decision in 
1950 and now we are examining whether 
there is any need to modify these rules.

Shri  Matthen t In view of  the 
fact  that  the  ex-Statc employees  are 
<ienied  any promotion  even  after seven 
years  of  integration and their inter  se 
seniority  has not  been fixed,  would the 
Minister please ̂ive them the same super­
annuation  period which  the P. Sc T. 
Department employees are entitled to ?

Shri Datar ̂ I am not aware of the 
assumption  that  the  hon.  Member 
has made that they are denied  promo­
tions.

Shri  V, P. Nayar: May I know
whether the Home Ministry has received 
representations from the ex-Anchal employ­
ees  rêrding  a uniform policy for the 
categorisation of posts, equation of posts, 
and also weightage on past service which 
have been provided for in the Instrument 
of Accession  of the Travancore-Cochin 
State  ?

Shri  Datar : As  I have  stated, 
we  have received  representations  and 
we arc examining them.

Gypsum

*1018.  Shri C R. Narasimhan :
Will the Minister of Natural Resourees 
and Scientific  Research be pleased to
state  :

(a) the latest  programme for  sur­
vey and detailed investigation of Gypsum; 
and

(b) whether  there is enough  good 
quality gypsum in the country ?

The Minister of Natural Resources
(Shri K. D. Malaviya ) : (a) and fb).
A statement  showing the required infor­
mation is laid on the Table of the House.

Appendix VI. annexure No. 27],

Shri  C* R. Narasimhan : In view 
of  the answer to Mrt (b) which states 
that good quality of gypsum is known to 
occur  in various  parts of the country 
and that  the total  reserves estimated are 
roughly 67.1 million tons, may I know 
whether the Ministry was consulted when 
the  Sindri  Fertilisers  purchased lackhs 
worth of gypsum  from Pakistan  which 
was announced in the House recently ?

Shri K. D, Malaviya : 'Fhe State 
Trading  Corporation  have  entered 
into  some agreement  with the Pakistan 
Government for import of gypsum, about
1,50,000 tons.  It was because of the quality 
of the gypsum and also because of ccrtain 
breakdowns  in the production of gypsum 
in Bikaner.  More than that I am unable 
to say.  He may put a separate question 
to the Production  Ministry.

Shri  C. R. Narasimhan : What
will be the policy  of the Government 
in  the  case of furture  needs ?

Shri K. D. Malaviya : As stated in 
the  table,  we  have  got a fairly gô  
quantity of good quality gypsum.  If there 
is  any  demand from the Production 
Ministry or any other Ministry, we will 
be able to help them.

Shri Ramchandra RaddI: May 1 know 
whether  Andhra, especially NeUore, has 
been  included  in  this  programme of 
detailed  survey for gypsum?
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Shri  K. D. Msltviya :  Yes,  Sir. 
We know that there is a fairly good quantity 
of gypsum  there though we are not sure 
of its quah'ty.  It is likely to be consumed 
in  some of our  gypsum-consuming in­
dustries.
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Shri U. M. Trivedi: How long arc 
wc going to import gypsum from  Paki­
stan  ?

Shri  K. D* Malaviya : I do not
know; as I said it may better be addressed 
to  the Production  Ministry.  I  think 
about  1,50,000 tons of  gypsum  had 
been ordered form  Pakistan.  Perhaps 
the work that was going in Bikaner would 
be resumed  and things would become 
normal  and then  there may  not be any 
need of importing gypsum.

Shri C. R. Namsimhan : May  I
know whether there are research schemes 
and other schemes for beneficiation of 
such  of the gypsum  as are available  in 
the  country,  particularly  in Trichino- 
poly ?

Shri  K. D. Malaviya : I'here is no 
particular  scheme for  that  purpose 
bocause we have got sufficiently good qua­
lity gypsum, ranging from 90 to 96 per 
cent, purity.

Central  Advisory B<»ard of Physical 
Education

1̂0x9. Babu Ranuian̂ an Singh :
Will  the Minister of Mucation be 
pleased to refer to the reply  given to 
Starred  Question  No.  loio  on  22nd 
August, 1955 and state  :

(a)  whether  the views of the  Cen­
tral Advisory  Board of Physical Edu­
cation have since been received ;

(b) if so, their nature; and

(c) the action  that has been  taken 
thereon ?

The Deputy Minister of Education 
(Dr. K. L. ShHmaU): (a) Yes, Sir.

(b)  and (c). The Board has made no 
recommendations  for  the  creation  of 
Chairs on Yogic Physical Culture in the 
Universities.
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[The Minister of Education and 
Natural  Resources  and  Scientific 
Research  (Atoulana  A*ad). :  No.
They  have said that  no recommendation 
has been made in this connection.]
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[Maulana  Asad : Perhaps they are 

of the view that there is  no necessity of 
providing  a special chair in the Univer­
sities.]

Shri T. S. A.Chettiar: If I have
understood what the hon. Minister said in 
Hindi, it seems  the  Government  has 
accepted the value of yogic exercises and




